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IUZl lin. 

IIJlSSAG~ FROM RA.JY A SABHA 

olAWAnAltLAL NEllltt! UNIVERSITY BILL 

s-etar,: Sir, 1 have to repoJ1 
·lhe following messages recelved trom 
the Secretary of Rajya Sabha:-

0) 'In accordance with the pro-
visions of rule 115 of the 
Rules of Procedure and COD-
duct of Business in the Rajy. 
Babha, I am directed to inform 
the Lok Sabha that the Raj,. 
Sabha, at its sitting held on 
the 24th November, 1966, 
agreed to the following am-
endments made by the Lok 
Sabha at it. sitting held on 
the 16th November, 1966, in 
the Jawaharlal Nehru Univer-
sity Bill, 1966:-

Enacting formula 
I. That at page I, line 1,-

"Sixteenth" 
·'Seventeenth". 

Clause I 

substitute 

2. That at page I, line 4,-
tur "1965" substitute "1966". 

Clause 27 

3. That at page 10, line 32,-
for ")96~" substitute "1966". 

Second Schedule 

4. That at page I~. line 5,-
for "1965" s'Ubstit"te "1966",' 

(ii) 'In a('Corrlanc~ with thp pro-
visions of rule 127 of the Rules 
of Procedure and Conduct of 
Busine>;s in the Rap Sabha, I 
am directed to inform the 
Lok Sabha that the Rnjya 
Sabha, at it. sitting held on 
the 24th November, 1966, 
agreed with()ut any amend-
ment to the Employees' State 
Insurance (Amendment) Bill, 
1966, Whir~l ., .. a. p9ssed by 
th .. Lok Sabha nt it. sitting 
held on the 15th NO"ember, 
196~.' ' 

(iii) 'In accordance with the pro-
visions of rule III of the 
Rules of Procedure and Con-
duct of Business in the Rajya 
Sabha, J am directed to en-
close a copy of the Post-Gra-
dUll'te Institute of Medical 
Eciucation and Researc;b, 
Cbandigarh BIll, 11166, whicb 
bas been pissed by the Rajya 
Sabha at its sitting held on 
the 22nd November, 1988'. 

lZ.M hrs. 

POST-GRADUATE INSTITUTE OF 
MEDICAL EDUCATION AND RE-

SEARCH, CHANDIGAIlH, BILL 

As f'ASSID tiy HAJY A SABRA 

SeQoetary: Sir. I lay on the Table 
of the House the Post-Graduatc Insti-
tute of Medical Edu('ation and Re-
search. Chandigarh. Bill. 1966. SF 
passed by Rajya Sabha. 

1lii.34 1 Ms. 

ESTIMATES COMMITI'EE 
HUNDR.:n AND NINTH REPoRT 

8hri C. M. Kedaria (Mandv\): r 
present the Hundred and Ninth Report 
of the Estimates Committee on actioll 
taken bv Goverruncnt on the recom-
mendati()ns :C'Oniained in the sixty-
sixth Report of the Estimates Commit-
tee on the erstwhile Ministry of Labour 
and Employment-Dock Labour Board. 
of Calcutta, Madras and Bombay. 

1!.34I hrs. 

PUBLIC ACCOUNTS COIllL\HTTEE 
SlxTY-nmm REPoRT 

ShrI Morarka (Jhunjhunu): I pre-
<c.,: the Sidy-third Report of thf' 
Public Ar<'OUl1t< Committee on Appro-
;>Tiation Account, (Civil). 1964-65 .. 
}\.udit Report (Civil). 1966 and Audit 
Rc-port (Commercial), 1966 relnting 
to tlte Minist.ries of Transport ODd 
Aviation (Department of Transport 




